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(t) If so, the details thereof?

THE MINISTER OF POWER (SHRl P.R. KUMARA- 
MANGALAM): (a) to (f) A Memorandum of Understanding 
dated 20.10.1992 was signed by the Governments of 
Rajasthan, Himachal Pradesh, Haryana, Gujarat and National 
Capital Ten-itory of Delhi for investigation and executton of 
Parvati Hydroelectric Power Project (2051 MW) in three 
stages. The Project Is located in Parvati Valley (Kullu District) 
in Himachal Prades'.v The equity contribution as mutually 
agreed by the State Governments will be as under;

1. Rajasthan 40%

2 . Haryana 25%

3. Gujarat 15%

4. Delhi 15%

5. Himachal Pradesh 5%

The MOU also provides that 12 per cent of energy 
generated from the project shall be given to Himachal 
Pradesh free of cost. The remaining 88 per cent of energy 
generated from the project shall be apportioned amongst the 
States, including Himachal Pradesh in the ratio of their equity 
participation.

The Government of Himachal Pradesh had requested for 
enhancement of their share in equity from 5 per cent to 25 
per cent by effecting the reduction in the share of other 
partner States. However, this is not acceptable to the 
Government of Rajasthan and a request has been made to 
this Ministry to persuade the Govemment of Himachal 
Pradesh to honour the principle of sharing of power as 
incorporated in the MOU.

Govemment of Himachal Pradesh has now suggested that 
the project may be executed by National Hydroelectric Power 
Corporation (HNPC) or any other agencies of the Union 
Govemment. The modalities for project funding, execution 
and sharing of cost and benefits have to be firmed up in 
consultation with the beneficiary states.

[Translation]

Complaints Against Chairman and Director of NBT

2862. SHRIJAGDAMBI PRASAD YADAV: Will the Minister 
of HUMAN RESOURCE DEVELOPMENT be pleased to 
state:

(a) . the number of complaints received against the 
present Chairman and Director of Nattonal Book Trust in 
respect of their way of working; and

(b) the actton taken/proposed to be taken In this 
regard?

THE MINISTER OF HUMAN RESOURCE 
DEVELOPMENT AND MINISTER OF SCIENCE AND 
TECHNOLOGY (DR. MURLl MANOHAR JOSHl): (a) and (b) 
Some complaints were received about the working of the 
Chainr^an and Director, Natbnal Book Trust in 1997. WhMe

the complaints received from outsiders were general in 
nature, those from within the organisation contained 
allegatbns and counter allegatk>ns. The officers concerned 
were advised to keep restraint. The Director resigned from 
his post and a new offk:er has been appplnted as Director 
in the National Book Trust. Since then no complaints have 
been received by the Govemment against the Chairman or 
the Director of the NBT.

[English]

P.M. Radio Station and HPTV Station at Junagarh, 
Gujarat

2863. DR. VALLABHBHAI KATHIRIA:

SHRl JAYSINHJI CHAUHAN:

Will the Minister of INFORMATION AND 
BROADCASTING be pleased to state:

(a) Whether any decision has been taken on the request 
of Government of Gujarat about setting up of a F.M. Radio 
station and a High Power T.V. Station at Junagarh so far;

(b) if so, the details thereof; and

(c) If not, the reasons therefor and the time by which a 
final decision is likely to be taken?

THE MINISTER OF INFORMATION AND 
BROADCASTING AND MINISTER OF COMMUNICATIONS 
(SHRIMATI SUSHMA SWARAJ): (a) to (c) Schemes for 
setting up of High Power TV Transmitter and 5 KW FM 
Transmitter alongwith Multi-Purpose Studios, Staff Quarters, 
etc. at Junagarh have been included In the draft 9th Five 
Year Plan.

Construction of Bridges and National Highways

2864. SHRl NRIPEN GOSWAMI:

SHRIMATI SHEELA GAUTAM:

SHRl ADITYANATH:

Will the. Minister of SURFACE TRANSPORT be 
pleased to state:

(a) the details of the proposals sent by the State 
Governments regarding constructton of National Highways 
and Bridges with Central Assistance during each of the last 
three years and cun-ent financial year, State-wise;

(b) the steps taken by the Union Government thereon:

(c) the number of the National Highways and Bridges 
proposed to be constructed during Ninth Five Year Plan 
State-wise;

(d) the number of Bridges being repaired during the 
current financial year. State-wise; and

(e) the expenditure likely to be incurred thereon?

THE MINISTER OF STATE IN THE MINISTRY OF 
SURFACE TRANSPORT (DR. DEBENDRA PRADHAN): (a) 
and (b) State-wise details are given in enclosed Statement-
I.


